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It is learnt that the vietim,
Anjali, had gone to the hospital for
a routine check-up, As she was
delayed, she decided to spend the
night on the lawns of the hospital.

Balbir Singh, who was on night
duty at the hospital, allegedly forced
her to a seculded corner and raped
her.

“The incident came to light when
Anjalj narrated her experience to
Shanti, an old woman sleeping
nearby on the hospital lawns, Ac-
cording to the police, Shanti took
the victim to the casualty ward,
where the doctors declared it to be
a rape case.

The incident was later reported to
the police, who, on the basig of
Anjali’s statement, suspended the
constable and confined him to lock-
up.u
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It is fall-out of a well-planned
conspiracy, missionary aided, seces-
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THE VICE-CHAIRMAN (SHRI A.
G. KULKARNI): The House stands

| adjourned till 11 A.m. on Monday, the

16th June, 1980.

The House then adjourned
at twenty-six minutes past
five of the clock till eleven of
the clock on Monday, the 16th
June, 1980.



